CENTRAL ADMINISTRATIVE TR
PRINCIPAL BENCH, NEW DK

0A NO. 1596/2002

Thia the Bth dav of August, 2002

HON’RLE SH. KULDIP SINGH, MKMBER (1)
HON’BLE SH. M.P.SINGH, MEMBER (A)
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Ms. Deepa Chaudhury,

W/0 Mr. Dharam Vir Singh,
B/ G-hY9, Kast of Kailagh,
New Delhi-1100K5.

Ma. Barojini Habharwal,
W/n Shri A.K. Sabharwal,
14712, Tilak Magar,

New Delhi.

Ms. Vidhu Chaturvedi,
W/0 Shri (. K. Chaturvedi
237206, lodhi Colany,
Mew Delhi.-1100023.

3

Mg, Mirmal Budhwar,

W/0 Shri Om Parkash Budhwar,
H.Nn.832, Sector 111, R.K. Puram,
Mew Dalhi.

Ma. Shanta She

N/ Shri 5.0, hhu.ma

H N 28, GG-32, MIGT k!ats (DDA,
Vikagpuri (DODKLAY.

Ms. Raini Verma,
RN/o Shri. B.C. Verma,
ﬁ~1/15%H fawrence Road

PEVER

De]hl-—H() 134,

3

Mrs. Maregh

W/o Shri Bhajan Kingh,

R/ C/AC/171, Pooket 14,
Janakpuri, New Delhi-110 018,
Smt. Sarnjini,

W/0 Shri Harigh Kewlani,

R/0 C-5&, Gujiranwala Apartments
J Bloek, Vikaspuri,

New Delhi-11() (118,

Mra. Manjinder Kaur,
W/0 Shri Gurnam Singh,
KD/&, Tagore Garden,
New Delhi~ 110 027.
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12.80nali Hoy Choudhary

W/0 Dr. Azim Kr. Hazrz
123, Rwarjmal Vihar
Delthi-110) (92,

(By Advoecate: 8Bh. Anil Kinghal proxy for
£h. H_L.Behri)

Verausg

1. The Chief Sescretary,
Govi. of NOT aof Delhi,
Dethi.

2 The Director nf Kdueation,

NDirectorate of Kducation,
0N1d Secretariat, '
NDelhi- 110 (054,

3. lnion of India,
Through the Kearetary,
Minigtry nof Humar Resources Developments,
Shastri RBhawan,
New NDelhi. ... Reanondents.

0B D ER (ORAL)

By Sh. Kuldip Singh, Membher (J)

f.earned nroxy counsel for applicant agubmita that. there
is some defect in the QA s0 he wants to withdraw the OA with
litherty fno file afresh within 2 weeks. Arcordingly, he is

permitted to withdraw the OA with liberty to file afresh

within 2 weeksa.
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( M.P. SINGH ) { KULDM KINGH
Memher [A) ' Memher ()
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